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(a) the pnIIIUS made 80 far in the desianina 
aud development of the Rail Bus; 

(b) the eIlimated cost of each such Bus and 
ill carryina capacity; 

(c> the IllIImberofsuch Buses proposed to be 
8alui.red for each zone; and 

(d) the time by which this Rail Bus is likely 
to become operational for carrying oClpasa-
enaer traffic? 

TIlE MINISTER OF STATE IN TIlE 
MINISTRY OF RAD..WAYS (SHRI K. C. 
LENKA): (a> The desians of Rail Buses haw 
been finalised. Orders have been placed Cor DO 
Rail Buse. and tenders are about to be opened 
for MG Rail Buses. 

(b) The cost of DO Rail Bus is Rs. 293 lakhs 
each and the cost ofMG Rail Bus is estimated 
to be RI. 2S lakhs each. The carrying capacity of 
BG Rail Bus is 76 seats and MG 60 seats. 

(c) Five DO and five MG Rail Buses are 
beina procured initially. Rolling Stock is pro-
cured for the entire system and not for any par-
ticular zone. These will be used wherever 
most suitable. 

(d) The time by which Rail Dus will be 
operational depends on results of trials. 

fIlyJnslationj 

na-te of Foodgrains in Uttar Pradesb 
3191. SHRI ARJUN SINGH YADAV }. 

SHRI HARt KEWAL PRASAD • 
Will the Minister of FOOD be pleas~ to 
state : 

(a) Whether damage of foodgrains has been 
reported in Uttar Pradesh during the year 1992-
93; 

(b) if so. the details thereof: and 
(c) the quantity of foodarains damaged in 

Uttar Pradesh each year during the last 
three years? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI KALPNATH 
RAI): (a> Yes. Sir. 

(b) A quantity of 339 M. T. (Provisional) of 
fooeJaraillll has been reported as damaged .dur-
iDa 1992-93. 

(c) The details of foodgrains quantities 
damaaed durina the last three years are as 
under: 

"r Quantity of Quantity "-Ie on 
foodarains damaaed averqe 
limed (Mn stock 
(Lakh Ml) holdina 

1990-91 16.30 1189 0.07 
1991-92 12.15 1327 O.ll 
1992-93 10.57 339 0.03 

(P) 

/EttllUltJ 
SDF F •• for s.,... Ullita 

3192. SHRI V. SOBHANADREESWARA 
RAO : Will the Minister of FOOD be 
pleued to state : 

(a> whether the Gowmment of Andhra 
Pradesh has requested the Union Government 
to saru:tion funds from sugar dewlopment fund 
for lestructuring of Dobbilli and· Seethana-
pram lUIar units in A P.; 

(b) if so. the details thereof: 
(c) the amount sanctioned and released till 

date; and 
(d) the likely date by which the entire 

amount is likely to be disbursed? 

TIlE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI KALPNATH 
RAl): (a) and (b) Yes, Sir. Mis. Nizam Sugar 
Factory Ltd. Andhra Pradesh had applied Cor a 
loan of Rs. 1060 lakhs from the Sugar Develop-
ment Fund Cor rehabilitation of their unit at 
Bobbili-Seethanaaaram; 

(c) The SUjar Undertaking has been 
sanctioned SDF loan of Rs. 789.44 lakhs. from 
the Sugar Development Fund for moder-
nisatiOn/rehabilitation. out of this. RI. 690.76 
lakhs has already been released to the 
undertaking. 

(d) Stepa to disburse the balance amount 
will be takenup afterthe completion onegal for-
malities. like creation of second charge for 
additional amount, submission of utilisation 
certifICate in respect of the earlier SDF 
instalments. etc., by the sugar undertaking. 

.... pndam Project 
3193. SHRI V. SODHANADREESWARA 

RAO: Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to state: 

(a) whether the Rarnagundam Thermal 
Power Station Extension Scheme has been 
cleared by his Ministry; 




